FORM G (Version 2)

Invitation For Expression of Interest For

KESHAYV PROTEINS & ORGANIC LLP

Manufacture of Soya Meal product & Oils
Registered Office at 401, Pukhraj Corporate, Navlakha

Main Road, Indore, MP, India, 452001

(Under regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | KESHAV PROTEINS & ORGANIC LLP
PAN & CIN/ LLP No. PAN: AAUFK3297P
LLPIN: AAO-0647
2. | Address of the registered office Office No. 401, Pukhraj Corporate,
Navlakha Main Road, Indore, MP, India,
452001

3. | URL of website NA

4. | Details of place where majority of fixed | 209/1, 210/2, Gawli Palasiya, Mhow, Dhar
assets are located — 454775, Madhya Pradesh

5. | Installed capacity of main products/ | Details can be obtained by sending email at:
services cirp.keshav@gmail.com

6. | Quantity and value of main products/ | Latest audited financial statement for the
services sold in last financial year FY 2020-2021 is available with the RP.

7. | Number of employees/ workmen NIL

8. | Further details including last available | Details can be obtained by sending email at:
financial statements (with schedules) of | cirp.keshav(@gmail.com
two years, lists of creditors are available at
URL:

9. | Eligibility for resolution applicants under | The Eligibility Criteria are mentioned in
section 25(2)(h) of the Code is available at | detailed invitation for Expression of Interest
URL: to submit Resolution Plan(s).

For  details, Please contact on:
cirp.keshav(@gmail.com

10.| Last date for receipt of expression of | Thursday, 20 August 2026
interest

11.| Date of issue of provisional list of | Sunday, 30 August 2026
prospective resolution applicants

12. | Last date for submission of objections to | Friday, 04 September 2026
provisional list

13.| Date of issue of final list of prospective | Monday, 14 September 2026
resolution applicants

14.| Date of issue of information | Saturday, 19 September 2026
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

15.| Last date for submission of resolution | Monday, 19 October 2026
plans

16. | Process email id to submit Expression of | cirp.keshav(@gmail.com
Interest

17.| Details of the corporate debtor’s | Yes registered under MSME.
registration status as MSME.

Navin Khandelwal

RP in matter of Keshav Proteins & Organic LLP
A company under CIRP vide NCLT Order dated 28-08-2025
Regn. No.: IBBI/IPA-001/IP-P00703/2017-2018/11301

AFA valid till 31-12-2026

Address: 206, Navneet Plaza 5/2 Old Palasia Indore (M.P)
E-mail: Process Specific- cirp.keshav@gmail.com

Date: 05-08-2026
Place: Indore

IBBI registered- navink25@yahoo.com




Economy: Macro, MICI'O & More

CCINGAT7 Podes ETMumbaiBS PuitCiaie: (5068-2026 Zone: MadhyaPradesh Edifon: 1 Page: ETMPPGH Liser: shashi, Tire: 0504-2006 22403
€8 g LE 0g 62 8¢ Le 92 Sc £ oo 54 0e 61 =18 FAS 91 St ¥l 8 ol 0L
|. alimliidsnlivinliiadiidvslodiadialtiilinidiabiehdao b lvnnaBadmadiaraaia v lialieidisiiaalaandiainliatan i liatimnbaalandvidiiada
o
E
~—THE ECONOMIC TIMES | INDORE/BHOPAL | WEDNESDAY | 5 AUGUST 2026 | WWW.ECONOMICTIMES.COM

Coior:

8

£

9

s ¥ ' g | wg

slirvdumdwatindii il il

BID T0 BOOST KEY SECTORS

" PLI-2 to Focus on Top Performing Sectors

Programme launched during the Covid period aims to boost domestlc manufacturlng, attract investment, create jobs & raise exports

no—"
=
_.hnuuihkaSawhnw &TweshMishra | PLI 2_0 in The wOrks
_=New Delhi: Indiaistargetingthe se. | FOcUsontop:  TRADE PERFORMANCE
@ Zcond phase.of its productiondinked | Performing  OF PLISECTORS
Sincentive(PLDprogrammethatwill | Sectors Average anaual growth i
sfocus on giving additional support | Broader rate (FY21-25. 5), : -
==t high-performing sectors, while | jndustry access 106 126 F’ i
Ztrimming exposure to low-vielding Sectorapecific =i g i
‘ones, as the government recalibra- Drespecitic
co—tes its flagship i ing poli- tweaks
uffictals familiar with the deve- 14 PL schemes
cpment said. operational Export Import
“a second phase of the PLI pro- L —5

nior official told ET. adding discus.

= Companies excluded from e\eu‘l.le.l.
PLI rounds will be encouraged to
Z==apply: "The new schemes may not be

Zealled PLL. but will function with sl-

ns o select sectors to which incen-

grammes is being considered,” a se-

duetion and import substitution,”
the official said,

Asecond official said extension and
revision to schemes for sectars such
as textiles are beingexamined.

"The proposed chanpes are likely
to include a revision in the mini-

sion of the range of eligible pro-
ducts, and a reduction in the incre-
mental turnever reguirement,”
this official said, adding that the
idea is to make the scheme more in-
dustry friendly and effective.

A similar exercise Is underway for

There areld FLIschemes currently
operational with a towal approved
outlay af 1.9 lakh crome The pro-
gramme launched during the Covid
period alms toboast domestic manu-
facturing, attract mvestments, en-
hance exports, generateemployment
and strengthen India’s integration
with global valuechains,

P hemes resulte actual in-
vestments of more than 7240 lakh
crore, production or sales of more
than 722 66 lakh crore, and exports of
more than 2152 lakh crove, per go-
vernment data. Cumulative incenti-
ve dishursement as of March 4126
stoord at ¥35,554 crove, The LI initia-
tive has resulted in “remarkable tra-
de performance of these sectors”, ac-
cording to the 2025-26 Economic Sur-
vey To besure, a few sectors recorded
strong export growth, with average

ding20% during FY21-FY25.

“These include IT hardware
{77.2%), ACC batteries (45.0%), elec-
fromics (39,8 %), solar PV (23,
speciality steel (22.5%)." the sur
said.

I contrast, certain sectors showed
moderate export growth—with less
than 20% AAGR—such as automobi-
textiles (7870, food pro-
pharma (6.0% ), medical
%), white zoods (48%),
bulk drugs and active pharmacenti
cal ingredients (APIs) (3.5%), and
drones(3.8% ).

The survey noted that most of these
sectors have also experienced posifi-
ve import growth, notably automobi-
les (15.1), textiles (13.2), food produets
{1213, and pharma 7.4}, “suggestinga
steady expansion of domestic activi-
ty alongside continued reliance on

ey

[ Fast Clam Approvals () onaparent Claim

“milar intent to encourage local pro-  mum investment shold, expan-  the annual growth rate (AAGR) excee-  imported inputsand technology”
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Seize Al Lifeline: WB
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avelze ifeline: to

.-Developing Economies

- _: Qur Bureau
o
ZNew Delhi: Artificial intelligen-
_. ce(Albhas the potential fo boost
o —produ ity and expand access
=to serviees across developing
ceconomies, including India, even
-

-

=]

—as it begins to reshape labour
smarkets, according to o World
—Bank reportreleased on Tuesday
_- Developingeconomiesareexpe-
Triencing their weakest average
_.r;mwth performance in three de-
ccades. The report said Al could
=significantly lift growth before
sthe end of the decade while deli-
-vering broad benefits. “Al has

W —thrown developing economies a

lifeling, and they shouldseize it,"
=said Indermit Gill, senior viee

ro—presidentand chief economistof

by

N

na
B

“the World Bank Group.
= “They donot nead large models
cor big data centres to reap its be-
“=nefits, By adapting small, low-
~cost Al tools to local conditions,
“they can bringhetter medical ca
, education, judicial services
and agricultural fon wit

rising Al zctivity on GitHuband
policy support through the INDI
AaiMission.

India has more Alrelated acti-
vity on GitHub than any develo-
ped economy other than the US,
the report said, It added that fin-
tech lenders in India and Latin
America are using Al-driven cre-
dit scoring to extend loans to
small businesses and workers
without formal banking histori-
eg.

The World Bank said Al could
enable developing couniries to
achieve in a decade what might

otherwiseiakea cen-

tury  provided go-

VErTMents move qu-

Eckly to close gaps in

DOWER, connectivity,
skills and institutional guality.
To support Al adoption, govern-
ments should make computing
infrastructure more affordable
for startups, researchers and
small business as India has
done through its TNDIAai Mis.
sion™, thereport said.

It cautioned that Alisalready be-

hin reach of millions,” he said.
=ThereporthighlightedIndiaasa
leading example of Al adoption,
zciting savings of up to 8560 for
allfarmers in Telangana thro-

e =
o Sugh Al-based weather forecasts,

na
o

n
=

ginning to affect employment n
India. It found that generative AT
has reduced monthly job postings
in whitecollar occupations that
are most exposed to Al and least
likely tobe complemented by it

- Parliament Watc

FM Introduces Tax Bill to Attract Global Capital

Our Bureau

New Delhi: Finance minister Nirmala
Sitharaman on Tuesday introduced the
Taxation and Other Laws (Amend-
ment) Bill, 26 in the Lok Sabha, seek-
Eng to revamp India's tax framework to
drawforeign capital. bolster electronics
manufacturing, build artificial intelli-
gence and cloud infrastructure, and
helpthe country emerge as a global hub
for rough dizmond trare.

The bill liberalises rules governing
affshore Investment funds managed
from India and makes it easier for
skilkad global fund managers to oparate
from this country by removing most of
the onerous cor ons and retaining
only safeguards against abuse and
round tripping.

Extant provisions reguire foreimn
funds tomeetalonglistof conditionsre:
lating to investarconcentration, corpus
size and investmont patterns.

Alsn, global fund managers have been
wary of operating fom India, appre-
hending that such a move could make
the entire foreign find taxable here.
The bill places fund managers operat-

ing from the International Finaneial
Services Centre in Gujarat--a deemed
foreign territory—on a par with those
from the rest of Indla, “Thisis expected
to encourage global asset managers to
refocate portfolio mansgement and in-
vestmentdecision making to ndia, cre-
ating high value financial services jobs
while expanding the wumr\s fund
management erosystem,” a finanee
minisiry official told ET. To support
clectronics manufacturing, the bill
HHl.’kl. o extend tax exemption on for-

The manufacturing of products eligl
hie for the relief includes mobile
phones, laptops, persomal computers,
tablets, servers and their components,

Inanotherkey change, foreizncompas
nies supplylng components from cus

the
framework,
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HEL MANUIACIILAS WK Peorvea ll B irstabed capeciy of main Tietzks can b cbisined by sevdng Svaiat | =
tax exemption for 15 vears, replacing ket mrvices:

existing  presumptive  taxation B, | Quantity and s of man L2t autiied irancal staerwert i (he
roclucts/ servioes sokd in last | FY 20202021 is seakuble with the AR
The change offlelals said, i § 1 frangal yoar =
i T, -N«mmrul'erv\nw workmen | NIl =

maintain inventory in India, uwbl:n" a2y BN A A
Just in time l!]H]l‘I]fdl Luru_\g This _\M_J] hw",ﬁldm\“m ks
boast thecountry's attractiveness vis-i- aLLAL
vis Aslan manufacturing peers. “The 9. |Ekgibiity for resoltion acolicants | The Elighiily Criteria re meicna in detaied =
relaxation of offshore fund rules could {under section 25(2Kh) of the wiation fse Expression of Interest o suberit | =—pey

substantially strengthen Indias fund
MANAEEMent eeosystem by encourag:

Coie i availanie At LRL:

RESOLN PNz
For detais, Piease oortact en:

ing ghohal in nt managers tomlo-
cate operations,” said Abheet Sachde-
va, Partmer, Nangia Global. The billalso
%ek-mex[»anlllmhs srolein the ghobal

1tooling and hinery sup-
11Iu=xi to Indian contract manufacturers
by another ten vears. The exemption
will now be valid until FY41, thus giving
multinational companiesa longer-term
horizon for investment planning.

Atrade. Forelgn mining compa-
nies, sizht-halders, brokers, asmreg-
tors and auction houses selling rough
diamends through notified special
zones in India will recefve a 15-year in-
cometaxexemption until March 2041,

Mwmsmg&

.| Lt cane Tor recaipt of eesson

|peseciv

Monday. 14 Semember 2026

_prospecth

.|t of Issie of Information
memerancm, pvsluation matr
and request for resakution plers o

Saturday, 19 Sepemies 026

ShilpaSamant

= New Delhi: India is likely to add its
ma_highestever distributed renewable
energy capacity this financial year

= with PM Surya Ghar Muft Bijli Yojana

ra_-and PM Kisan Urja Suwraksha Bvam
w0

Utthaan Mababhivan schemes toget-
her expected to exceed 20 GW, rene-
wable energy secretary Santosh Ku-
nrar Sarangi told ET. Atotal of 16 GW
distributed renewable energy capaci-
Ty was added last year

Distributed renewable energy sour-
oos such as rooftop solar and solar

: Indla Set to Add Record Distributed RE Capacity this FY

pumps generate and distribute servie
independently of any centralised
system. India aims to have 10 million
households with rooftop systems un.
der the PM Suryaghar scheme total
ling 30 GW capacity by this fiscal vear-
end, The government Tuesday said
beneficiaries under the scheme cros.

sed the milestone of five million hou:

seholds.

Capacity additions over the rest of
the decade will langelybe driven by no-
oftop solar snd solar pump schemes,

data centres, and green hydrogen and
itsderivatives, said Sarangi.

Data centre capacity is expected to
addd mare than 25 GW of clean power
demand to the eloctricity grid by 2082,

according to the Cenfral Electricity
Authority It reflects rapidly expan:
ding data centre footprint in the co-
untry amid rapid AT adeption, cloud
expansion and data localisation ne-
ads, A larae partof thisdemand islik-
ely 10 be met by renewabde energy ca-
1mc1r\:spun'mgmcma=mgrm-nmor-
under the co
a!;md industrial segment.
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Date: 05-08-2026

Monday, 19 Oclober 2026
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s-Just 18% Sewer Mgmt Projects
fCompleted in 5 Years Under AMRUT

e

] Nidhisharma

New Delhi; Barely 18% of sewer management
—projects have been completed in the last five ye-
zars under the Atal Mission for Rejuvenation
“and Urhan Transformation (AMRUT) 20, a
o _cparliamentary panel has found. The Standing
+ SCommittes on Housing and Urban Affairs has
=takena grim view of the tardy implementation
Zof sewer and septage projects under the Cent-

sg

—re's flagshipmission

= The committee, headed by TDP MP Magunta

Into AMRUT 2.0, which was launched in Octo-
ber 2021The second phase of the mission was
initially scheduled to conclude in March 2025
but has since been extended till March 2027,
The commitiee reviewed the extent to which
the missions have succeeded in ensuring uni-
versal and equifable access to sewerage and
sepiage serviees inurban areas,

Inits veport, tabled in the Lok Sabha on Tuesday,
the paneldescribed implementation pace as
“slow" and expressed serious concern over delays
in expanding sanitation infrastrueture and im
proving urban sanitation outcomes, Accordingto

"
I
—

INDIAN METALS & FERRO ALLOYS LIMITED

DRIVING SUSTAINABLE AND INCLUSIVE GROWTH
FOR A DEVELOPED INDIA

Eﬁ -Sreenivasulu Reddy, reviewedthe implementa-  datafurnished by the Ministry of Housingand Ur- | szom|
-—tion of sewer and septage management under  ban Affairs, only 104 of the 54 sewer and septage
ZAMRUT 2.0, The first phase of AMRUT was  projectsapproved under AMRUT 20, about 17.51% Standalone Consolidated
“launched in June 2015 and was later subsumed  —have been completed in the last five vears. e Year kitar R Year it
@5 endad ended ended ended ended ended
30 2028 | @ - 10
EGoyal leely to 5 Unaudited Audited Unaudited Unaudited Audited Unaudited
5 : PSEB Head Office, The Mall, Patiala-147001)
V|S|t Us for Gzo Corporate identity Number U40109PB2010SGC0336813 1 | TotalIncome 972.42 2,893.06 662.68 873.36 2,80178 663.53
Websio: www.pspelin 2648101118}
_Trade Meet Tandor Enguiry No. SUGCOILOKTSIPSPCLI2026 | Dated: 05.08.2026 2 | Net Prafit/{Loss) for the period before tax 256.82 553.12 124.30 25R.31 554.03 12571
= ASES Grid Congtruction, opp. PAL Gate No.1, PSPCL, Ludhiana invites
= Short Term e-Tonder for Qutsourcing of 2 no. Augmentation of Power 3 | Net Profit/{Loss) for the period after tax 191.48 424.36 91.48 19259 42472 92.54
»Z Our Bureau on pariial umkey mod Grid Cx
o Divigion, Ludniana under Grid Construction Circle, Ludhizna, Total Compreher;}ve inc:m;‘ﬁixpet:s;] after tax
“Mew Delhi: Commerce and in: For detailed NIT & Tender Specifications please refer to fepehale fip PeatitiLobs) Jo the perioc) s
&.-dustry minister Piyish Goyal http:iiaproc.punjab.govin fram 05.08.2026 (91:00 e arwards). # | tafter tax) and oxher Comprehensive income/ AL A AL WS AR Ll
= :islikelytovisitthe USlater this Nk B i ifany, willbe online at [Expense| jafter tax)|
_::E:?Sihg‘ m;ﬁ?&%{;ﬁ;ﬁ hHp:ifeproc.punjab.gov.in, 5 |Reserves [exchuding revaluation reserve) 263777 266356
= il el s 7654285, DPRIPG.1078/120026-2711 3942
R =sin. Goyal will bold bilateral 6 | Equity Share Capital 53.95 53.96 53.96 53.96 53.96 53.96
~—mestings with his counter-
-parts on the sidelines of the Earnings Per Share {EPS)of Re. 10/- each E
g—'modas' ministerial scheduled L GOVERNHENT OF PUDUCHERRY o | Mokanntallond, wcapk For U Yiar ended 3 March 2026 =
= for September A0-0ctober 1, an -Basic [F] 35,49 78.85 16.96 35.65 T8.64 17.10
Zofficial sid. His visit assumes e DEPARTMENT OF TOURISM ~Diluted [#] 35.49 78.65 16.96 35.65 78.84 17.10
g Zsignificance as the two sides Dr. Ambedkar Salai, Uppalam, Puducherry — 605001 Histas:

continue to nego-
ua atradedeal.
e US is hosting
E the G20 Trade Minis-
Zters' Meeting in October. The
= minister Iy to attend it
&-—=the offivial said. The US holds
= the G20 Presidency for 2026,
= Lastweek, Goyal said the first
& _Ztranche of the bilateral wade
zagreement (BTA) between In-
—=dia and the US will come into
_-operation as soon as Washing-
-ton iz able to ensure that India
Zgets @ comparative advantage
Zover its competitors.
= India also participated in the
'Sectmn 301 probes initiated by
Zthe US against India and other
8—cuunlne:s While tariffs had
= bieen imposed under one probe,
~the result of theother is await-
¢n_ced. India’s goods exports to the
= SUSfell06% year-on-yearin Gl
—=of Y27 to $£5.46 billion, while
= imports rose FELA2 0 to $15.6bik
lion during the same period,

Sy

5

e
(1]

Ph : 0413-2358570, 2358573, Emall : pondytourismi@gmall.com

e-TENDER NOTICE
REQUEST FOR PROPOSAL (RFP)

Tender |D : 2026_DoT_22631_1 Date : 04.08.2026
The Depariment of Tourism, Govemment of Puduchery invites
online e-Tenders from eligible and experienced firms to develop,
operate, maintain and management of digitally equipped museum
and allied tourism facilities on Design, Build, Finance, Operate and
Transfar (0BFOT) basis at Murungapakkam, Puducherry.

The detasiled Reguest for Proposal (RFP) containing efigibility
criteria, scope of work, concession terms, bid schedule and other
conditions is available on the Govermment e-Procurement Portal.
Tender documents can be downloaded from

and

results are avallable on the websites of Stock Exel

at

accassed through the GR code given balow.

(8) The above iz an extract of the detalled format of Quarterly ended Financial results filed with Stock Exchanges under Regulation 33 of the SEBI |Listing Ubt[gal[ona
2015 as medified by circular No: CIR/CRD/ FAC/82/2006 dated July 5, 2016. The full farmat of Guarterly ended Finan
rn and www.nseindiacom and ales company's website at www.Imfa.In. The same can be

By order of the Board
For INDIAN METALS & FERRO ALLOYS LTD

5d/-
Subhrakant Panda

https:fipudutenders.govin. The bidders should submit thelr

tech nical and financial bids through online in
hitps:/ipud lers.gowv.in. Tenders sut in any other forms
WI|| not heaccsplsd

Last Date & Time for Submission of Bids is 21.09.2028, 03.00 p.m.
The undersigned rasarves the right either to accept or to reject any
or all the tenders and postpone the due date without assigning any

r, Place ;: Bhubaneswar Managing Director
Dats :4 August 2026 [DIN - 00171845
m Reqgd. Office: IMFA 5 - 751 0I0 [OdIsha)
L] o Phone: +81 674 2611000, 2580100; Fax: +91 674 2580020; Email: mall@imfa.in; Website: www.imfain
Scan to view CIN; L27I0I0RISEIPLO000428
QI FY27 Revenue ‘iglrro Chrome Preduction] Long-term Credit Rating

3¥960.45 Cr
49.71% YoY @

80,690 MT
22.39% YoY ©

AA (Stable)
by ICRA

reason thereal,

?'] T

0, 146/ DIP/AD) FADNT/2026-27 DIRECTOR OF TOURISM
i i e v et i RIS e e | A .g.., G e e et e T B A k)RR S L) RN R LA BRI LA A AL R Y Ll L
2 3 4 b 6 if: 10 11 12 18 19 20 21 22 23 24 26 27 28 29




B 3 TR Asa A
95.34 GferSieR TR e

e 1571 HIEAR B
BT BRIGR § wuIe
Gl 3R 1 4 worga
aﬂ?ﬁmﬁﬁﬁmfb
PTE 95.34 W U
T | faeh g1 SRIaTRAl
3 garn o v qd Y
DT B Bl AR
IR SR & BHAR
B W AP BT SR
B I R 3RR U311 31
TR B TR ARG
1 wifee Hifa afufa
(TR & B 3R 39
TR ST 84 el 3R1
S @ 3f® APsi R
2 1 3RAP faqeh a1
fafra aoTR ® ST
95.35 Ui STeR W g |
e H 95.34 YT SR W
9 11 Sl sl 4 91a
gamﬁa‘i’—mwmm

3Rpr-Saa anfa aral w der A R a5k 3§ Priae

ﬁﬂzrﬂzmsmsﬁmms 42895 R §¢

T AR W T
MR- Wi ot
SEREC I R0 nr T
Fed qa H as F e AW
SR § YR I YR
TSR % o fRee 3 T
SueE 1 30 SR Sl Horg
TowiE Y9FE R 500
i | I =g TR o, Afeht
SR ¥ forehereft 319 & St
¥ T & o A e H
W M ST H 210.08 IR
(0.27 yfowr) # free &
78,428.95 % W L gal
e H oS T 932 9F
1 IAR-Tgd | S H Th
T FE 400 e W T T2
T Al YIRS IR
79,143.15 3 @ 3R A=
78,211.87 3 o Tl

EREcE G ]
(Teg) &1 w50
TaFHF S 159.40 36 A
0.64 gferera TTH
24,614.90 aaxvaz‘gw
foret RIS o T e wie

s ————

AT TR TR QR o ST
I fadE 0.32 Hfrerd 3l
IH BT 3EE BUIsic 0.33
e ) gga H da g3 |
FHTHIT BI 27147 0.60
TEH % Ioua R W @ 1l
& T R % o9 <
wed fF & fr 2R uEl &
el 1 s &1 @ 2 9
S, =] AR ST & Frorereht
i SR gt g ¥l s
Yy &, AW SR
e el R e A
AR IR A H e
W A HFE FI T
arésrﬁmﬁaﬁa@a%

qIRel & T A D it A
31T EIR, Thall 31 N b SRR

wAEEREER 3SR BIa- i A Aeeia 7000 %, Ul ferdee @

AR H HEEA hl wimEar
w4 ¥ Ww 2026 W
G # SE ¥ gEr
B 81 31 oI @k oW
GEEE kT kA T
117.68 @@ TR TgA
T2, S e o % 118.52
@ FHRW T FHad 0.7
wiHE FH 2| FHf weE %
FTHER  WETYRW, TSR,
I, qAMET 3
SATIET H AT HT el
frset o & siferek ot fea
T R | Fed W SIeh T
qegew ¥ SeA 2 e
GHT 52.09 WG FFH &
T, Selfth TSR H G
10 WHIEE &I Jhg & I T
T FRITW @R
sigude ¥ WEwE w1
The foset o 1 go §
SIS AT B AN FAl
TERTE H Thal 3.84 TS
TREHT 46.56 TG THFEA,
IR H 548 HIES
TH 9.17 @@ FFEW

Weens A diea ot
cHidaa-ggs
HIAREATN TG FH
SRR SRR Hafl 3§ §
T TR 3R fafies 1
wiigad (Termi Vax) W@
fF 8, S S -t
W ERd 9Rd F Teel
S Th-eize s #
Y Th 21 79 THAE % A
e T off TR R T
Bl 30 TR % WY T
a1 erEgE A GwE @
STSoA aea TRET g
M Tg TAER FHA Hadt
IR (TG delie) ¥ Fdt

iferR 3 31
g T Tk | STERa
é@h?ﬁ%‘f%qﬁqﬁ&ﬁtsﬁ

et e, T s
500 3R T e 700
wiftre 1

SR BTG HE) R gt
(TRY5) 8100-8300, YIS
71007200, HRIEHE 7000,
et 5300-5400 $U Ufdt
fidca b HEa R |

o1 et (S 3HfeRed) -
HITBel del 3R 1730~
1740, aa's‘lm—chamuo

ﬁ?%#fza?ﬁ 3.17 ®Eg
FEHT 4.09 T BFER @
T e A T
wEifqeeE ome gfean
(F) % AR 7 H A
T sfehie WO o HA
M (FAERT) B ST
¥ ugw o 21 s
s W wEe w1 feafa
A G T g1 dre
TR T & AR I 7

Change in Name

IHUSEN here by declare that |
have changed my name as
HUSAIN PATEL S/0 MUNSHI
So from now and in future | will
be known by my new name.
HUSAIN PATEL $/0 MUNSHI
ADD:MAKAN N -82, POST-
HARNAWDA, THH- TONK
KHURD, GARM-POLAY,
POLAY, PO: HARNOADA,
DIST: DEWAS(M.P)455116

Change in Name

| ZAKIR here by declare that
| have changed my name as
ZAKIR PATEL S/0 GATTA
Sofrom now andin future |
will be known by my new
name.

ZAKIR PATEL

SIOGATTA

ADD: KADAVA, KADWA,
PO: TODI, DISTRICT:
INDORE(M.P.)453771
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Change in Name

| AKRAM BEE here by declare
that | have changed my name
as AKRA BEE W/O HUSAIN
PATEL So from now and in
future | will be known by my
new name.

AKRA BEE

W/O HUSAIN PATEL
ADD:MAKAN N -82, POST-
HARNAWDA, THH-TONK
KHURD, GARM-POLAY,
POLAY, PO: HARNOADA,
DIST: DEWAS(M.P.455116
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